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Amgistance from Aid India Consortium

8439. PROF. MADHU
DANDAVATE:

SHR] DIGVIJAY SINH:

SHRI CHITTA BASU:

SHRI MOHD. ASRAR
AHMED:

SHRI MADHAVRAO
SCINDIA:

Will the Ministey of FINANCE be
pleased to state:

(a) whether it is true that the
World Bank’s Aid-India consortium
has offered a meagre assistance of
3.4 billion dollars for the fiscal year
1980-81,

(b) if so, making allowance for the
exwting inflation, is this volume of
assistance not inadequate to meet the
evelopment needs of India; and

(¢) it so, whether further efforts
are being meade to increage the quan-
1um of assistance?

THE DEPUTY MINIS1®%IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) to (c¢).
At the India Consortium meeting held
im Paris on July 3-4, 1980, the mem-
¥erg of the Consortium pledged eco-
momic assistance of $3.4 billio, for
the year 1980-81, subject to necessary
approvals under thei, respective laws
and regulations. This marked an in-
greage of 2.3 per cent over the cor-
responding figure of $3.3 billion for
the previous year. Though the pledge
“for 1980-81 impljed some reduction 1n
real terms, it has to be viewed in the
sontext o¢ general aid climafe and
difficult economie gituation in several

wountries.

To meet the worsening balance of
payments gsituation discussiong have
already been concluded with the In-
‘ernationa] Monetary Fund for drawal
of assistance under the Trust Fund
and the Compensator, Financing
Yactlity, Steps have also been ini-
fiated for close monitoring of exter-
aally aideq proiects with a view to
intreasing the pace of drawal of ex-
Wrmal assistance during the year.

Momorandum from All India P and T
and other Cemtral Governmeny Pem-
siomery Aassociation

6440. SHRI RATANSINH RAJDA:
Will the Minister of FINANCE be

Pleaseq to state:

(a) have Government received a
memorandum from All India Posts
and Telegraphs and other Central
Government Pensioners’ Association
on the subject of stoppage of cut of
1/4th pension and thereby restora-
tion of pension to 3/8 level—pre 1938
entrant old age pensioners;

(b) is it a fact that in the case of
pre-1938 pensioners the Government,
in giving Death-cum-Retirement Gra-
tuity reduces pension from half their
salary to 3/8 of their salary and
whether jt 15 a fact that in case of
new pensioners  they are given gra-
tuity without any reduction in their
pension i. e. the pension js fixed at
half their salary; and

(c) what steps Government proposz
to take to remove this discriminaticn?

THE DEPUTY MINISTER IN THE

MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT). (a) Yes,
Sir.

(b) A Jump sum payment in the
form of death-cum-retirement gratuity
wag carved out by reducing the pen-
sion 'from 1/60 to 1/80 of average
emoluments fo. each completed year
of gervice, the maximum pension
being reduced from 40/80 to 30/80 of
emoluments. Thig was done as per
recommendation of the First Pay
Commission. Thus, the pattern of re-
tirement benefits was changed, and an
element of lump sum payment on ra-
tirement or death in service wag in-
troduced in addition to pension at the
reduceq rate. This revised pattern
was applicableg to all Central Govern-
ment employees on pensionable es-
tablishment except those holding
permanent posts on 30-9-1938 who
were given an option.

Over the years, retirement benefits
have been increagsed. The present
rate of death-cum-retirement gratu-
ity is half a month’s \fay fo, each com-





